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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

Misc. Application No. E/fMisc./70083/2016
Appeal No. E/791/72008-EX {(DB)

Dated of Hearing fdecision: 06/6/2016
fArising  out of Order-in-Appeal No. 22-CE/ALLD/ZODE  dated

28/01/2008 passed by Commissioner (Appeals), Central Excise,
Altlahabad, (U.P.))

i. " \Whether Press Réporter may he aliowed | No
to see the Order for publication as per!

Rule 27 of the CESTAT {Procedure) Rules,
19827

2.1 Whether it would be released under Ruie Yeu
27 of the CESTAT (Procedure) Rules,
1982 for publication in ary authoritative%
report or nol? ’-

fair copy of the order?

4, Whether order Is to be circulated to the Yog
Cepartrment Authorities? -
,,,,,,,,,,,,,,,,,,, T ff;l Y
[ Rt
C.C.E., Allahabad Appellant A
\..-I
Vs,

The Pratappur Sugar Mills Lid. Respondent
Appearance:

Present for the Appellant: Shri V.R, Reddy (Assistant Commissioner) AR,
Present for the Respondent: None

Coram: Hon'ble Shri Anil Chaudhary, Member (Judiciai)
Hon‘ble Shri Anil G, Shakkarwar, Member (Technjcal}.....

-

Final Qrder No. - Q;'_.qj,,;,f,;é}ﬁ_.
faiii
Per: Anil Choudhary [ o

Heard the learned AR. Appeal is disposed of ‘s

under the litigation policy, as prayed in Miscellaneous hppfﬁ:\aggﬁ_j.-_quh_./



E/Misc. /7008372016, without entering inta merits.  Misc, Application

stands disposed of,

(Dictated and pronounced in the wpen Court)

.. 'L} et . )
(ANIL G. SHAKKARWAR) {ANIL CHOUDHARY)
MEMBER (TECHNICAL) MEMBER {JUDICIAL)

(K. Gual




